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DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, T also associate myself with the issue raised
by the hon. Member.

Need to include Bhojpuri in the Eighth Schedule to the Constitution
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SHRI K.J. ALPHONS (Rajasthan): Sir, I associate myself with the issue raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, [ also associate myself with the issue raised
by the hon. Member.
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DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the issue raised
by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue
raised by the hon. Member.
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Need for conversion of the sanctioned Fisheries and Aquaculture Infrastrucutre

Development Fund (F.I.LD.E) loan as grant for fishing harbours in the
State of Andhra Pradesh

SHRI VENKATARAMANA RAO MOPIDEVI(Andhra Pradesh):*"Sir, we have

requested the Central Government to convert the Fisheries and Aquaculture

*English translation of the original speech made in Telugu.



